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The 2" July 2019
No.3/M-10/2016-GAD-8762— In exercise of Powers conferred under proviso to Article 309
of the Constitution of India, the Governor of Bihar, is pleased to make the following amendment
Rules to amend the "Office of Resident Commissioner, New Delhi, Group ‘D’ Cadre (Recruitment,
Promotion & Service Conditions) Rules, 2016:—
1. Short title, extent and commencement.—
(1) These Rules may be called The "Office of Resident Commissioner, New Delhi,
Group ‘D’ Cadre (Recruitment, Promotion & Service Conditions) (Amendment)
Rules, 2019."
(i1) It shall extend to the Office of Resident Commissioner, New Delhi.
(ii1) It shall come into force on the date of its publication in the Official Gazette.
2. Amendment in Rule 1(1) of Office of Resident Commissioner, New Delhi,
Group ‘D’ Cadre (Recruitment, Promotion & Service Conditions) Rules, 2016.-
The Rule 1(1) of the said rules shall be substituted as below-
" These Rules may be called the Office of Resident Commissioner, New Delhi, Office
Attendent/Attendent (Specific) Cadre (Recruitment and Service Conditions) Rules, 2016"
3. Substitution of the words Group 'D' in Office of Resident Commissioner, New
Delhi, Group ‘D’ Cadre (Recruitment, Promotion & Service Conditions) Rules,
2016.-The words Group 'D' wherever used in the said rules shall be substituted by
the words Office Attendent/Attendent (Specific).
By the order of the Governor of Bihar,
GUFRAN AHMAD,
Deputy Secretary to the Government.
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